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FIFTEENTH KERALA LEGISLATIVE ASSEMBLY
Tenth Session

Friday, February 02, 2024
LIST OF BUSINESS
I. Questions:

Questions entered in the separate list to be asked and answered.

II. Calling Attention:

(1) Shri. E. Chandrasekharan to call the attention of the Minister for
Health and Woman and Child Development to the necessity to
prevent antibiotic abuse by taking urgent steps including
antibiotic literacy promotion.

2) Shri. Chandy Oommen to call the attention of the Minister for
Welfare of Scheduled Castes, Scheduled Tribes, Backward
Classes, Devaswoms & Parliamentary Affairs to the necessity to
implement the recommendations of the Report submitted by P.
N. Sankaran Commission appointed by the State Government to
study the social, economic, educational, cultural and
employment status of the Viswakarma community.

I11. Papers to be Laid:

Shri. K. N. Balagopal, Minister for Finance to lay on the Table
the Economic Review, 2023.

IV. Presentation of Reports:

(1) Shri. K. N. Balagopal, Minister for Finance and Chairman,
Subject Committee-VIII to present the report of the Subject
Committee on the Kerala State Goods and Services Tax
(Amendment ) Bill, 2024,

(2) Shri. M. B. Rajesh, Minister for Local Self Governments and
Excise and Chairman, Subject Committee-IX to present the
Reports of the Subject Committee on the following Bills:

(1) The Kerala Municipality (Amendment ) Bill, 2024

(i1) The Kerala Panchayat Raj (Amendment) Bill, 2024.

(2) Smt. Veena George, Minister for Health and Woman and
Child Development and Chairperson, Subject Committee-XII
to present the Special Report regarding the conversion of
Health Sub-Centers in the State into Janakeeya Arogya
Kendrangal

V. Government Resolution (Rule 118):

Shri. K. N. Balagopal, Minister for Finance to move the Resolution to

urge the Central Government to withdraw from their stand of curtailing

the borrowing limit and withholding Central grant to the State.
(Copy of the resolution circulated separately)
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V1. Private Members’ Business:
(10.30 a.m to 12.30 p.m)

(1) Consideration of the Eleventh Report of the Committee on
Private Members’ Bills and Resolutions.

(2) Motion for leave to introduce the following Bills:

(i) The Kerala Hotels and Restaurants’ (Maintaining of
Standards and Control of Quality and Price of Food and
Beverages) Bill, 2021.

(Given notice of by Shri. C. H. Kunhambu)

(i1) The Kerala State Welfare Fund for Workers in Regional
Newspaper-Visual Media Sector Bill, 2021

(Given notice of by Shri. P. C. Vishnunadh)

(iii)The Kerala Preservation of Tree in Non - Forest Areas
Bill, 2022

(Given notice of by Shri. E. K. Vijayan)

(iv)The Kerala Junior Advocates’ Welfare Fund Board
(Constitution) Bill, 2022

(Given notice of by Shri. U. A. Lathif)

(v) The Kerala Home Nursing Institutions (Registration and
Regulation) Board Bill, 2023.

(Given notice of by Dr. N. Jayaraj)
(3) Motion for leave to introduce the following Bills:

(Continuation of discussion)

(1) The Kerala Inter Caste Marriage Family Protection Bill,
2021.

(Given notice of by Shri. M. Rajagopalan)

(i1) The Kerala Protection and Safety to Witnesses in Criminal
Cases Bill, 2021.

(Given notice of by Shri. Anoop Jacob)

(iii)Constitution of the Kerala Housewives Welfare Fund
Board Bill, 2021.

(Given notice of by Shri. T. V. Ibrahim)

Secretariat of the Kerala Legislature, Shaji C. Baby,
Thiruvananthapuram, Secretary-in-Charge.
February 01, 2024,



